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No. 

HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 

(Office of the Registrar Judicial, Jammp.) 

***** 
ORDER 

11/P-j ll9 I . 
D~ted: 3 I .-D 1-l q 

To streamline the process of inspection of judicial record/judicial . . 

files, Inspection Section is hereby created in Hig~ Cour_:~- Wing, Jammu. Shri 

Parshotam Lal Sharma, Senior Assistant shall be Incharge of Inspection _, 

Secti~n. Shri Rakes}) Kumar, Orderly /Daily Wager . shall also work in the · 

Inspection Section. 

1/C Inspection Section shall ensure that inspection of 

judiciaJ record/judicial files is being carried out by 

Parties/ Advocates/authorized agents or by person other than party, strictly 

in terms of Rule(s) 208 to 224, Chapter ...,xx, 'Inspection of Record', 

High Court Rules, 1999. 

No.l21-3DJp._yated 3\~bl-l q · 
Copy to: 

~~ - -
(Sonia Gupta) 

Registrar Judicial 

1. Principal Secretary to Hon'ble The Chief Justice, High Court of J&K, Jammu, for 
kind information of Her Lordship. 

2. Worthy Registrar General, High Court of Jammu and Kashmir, Jammu, for 
information. 

3. President, j&K High Court Bar Association Jammu, for information. 
4. Joint Registrar (JudicialjProtocol), High Court of Jammu and Kashmir Jammu 

Wing, for information. 
5. Joint Registrar (Adm.), High Court · of Jammu and Kashmir,Jammu Wing, Jor 

information. 
6. Deputy Registrar, Administration, High Court ofJ&K, Jammu, for .information. 

, · 7. ~ssistant Registrar /1/C Judicial Sections, for information and strict ~~mplian~e . . 
· ~1/C NIC, High Court Wing, Jammu, to upload the above order on the off1c1al webs1te 

· of High Court ofJ&K. · · 
9. 1/C Judicial Record Room, High Court Wing, Jammu, for strict compliance. 

· 10 c d for necessary compliance. . oncerne · 

A~-
Regisfra; Judicial 
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